TEAIaY H Haea aiiiree
‘TF{'F!?TBEE , W ' .._[._?0/3/2017] -

T . (5002 Ly o0 GREITL 0| N
1IN “DFH ﬁ?ﬁﬁ{ﬁ-ﬁgﬂﬂ )

Y w1y, REMARKS OF ASSESSOR _
: A ﬁ%_uﬂ&ymﬂ ye

please da not make any recommendation regarding granting permission/recoznition

[lease 2o nolrepent information already provided

olet T
I
:

i you have nariced or come across any irregularity during your assessment Like fake or dummy faculty, ]
. fake ar dummy palients, fudging of data of clinical material etc. please mention them here) =

I, Institution is not subscribing o any print journal or e-journal after 2013,
& ;

A

Dr. Deepak Maravi, Professer is not eligible for pramotion as professor as alf publications are in
Journal of State chapter.
*

il

There 15 deficiency of 01 Senior resident

4. Extemnal examiner Dr. Sacrabh F.'ag;lnwnl, Associate Professor & 1.0.D. Dept. of Orthopaedics,

i Mahrani Laxmi Ba: Medical College, Thansi was appointed as Leeturer/Assistant Professor in

: Januery, 2007. Becanie cligible to be PG teacher in January 2012. Doesn™t fuifill the MCT riorms
of requirement of six years’ experience as PG tcacher to be appointed external exantiner as he had -
oy 4.5 years’ experience after being recogrized as postgraduate teaclier- ineligible '

e

Renarts .

. ghi-  YerceY

s s derndT Dr. faddt Sharne. s e

-i-CJ'LVc‘__ St mﬂ?’-’--a'—u{, —Eﬁmiha f’b—,,m;_—’b[m :
2, D*-. L,«.-‘j"{f{&’ﬂt_]ﬂ’k ({ﬂ}w’ﬁnpm{ : [ p (Eu— FM F‘—?“;‘b’ ymk
f’[}\j ( 3 Y esvs {J{?S’l&@ ek

* Glundkl MedlealCollezo Bho pu}

: [) ey el
EdeSiAN LS : :

stslits i . 20




\ J«%T(\

\5‘3&4‘? :f%f )Ty udhor

O eF 1 A RS R DLE R par ST PR Ty ] (5]

GUIDELINES ON APPOINTMENT OF POST GRADUATE MIMERS

5‘\’-:[&'?1??5«-79:-?&{
Mo person shall be appr:-inte‘J a5 gn examiner in any suiject unless ne fulfiis
the mipimuim reguirements ror recognition as a Post Graduate keacher as laid j

down by the Medicat Coundil of India and has teaching experience of 8 (Cight)
years as a Lecturer / Asstt, Professor out of which he has not less than 5 i
(Five)} years teaching experience after obtaining Post Graduate degree. For

external examiners, he should have minimum three years experience of

examinership for Post Graduate diploma in the concerned subject, Qut of

intemal examiners, one examiner shall be a professor and Head of

Cepartment or Head of Departrgent.

The above clause 1 is substituted in terms of Gazette |

Notification dated 20.10.2008 and the same is as under:-

'No person shall be appointed as an internal examiner in

any subject unless he/she has three years experience as
recognized PG teacher in the concerned subject. For |
external examiners, he/she should have minimum six
years of experfenc? as recognized PG teacher in the
concerned subject.’

. : 2 There chall be at least four examiners in each su bject at an examination out
i of which at least 50% (Fifty percent) shall be external examiners, The
i external exarminer who fulfils the condition fald down in clause - 1 above shall

i ~ ordinarily be invited from another recognised university, from outside the
! State: provided that in exceptional circumstances examinations may be held [
1. with 3 (three) examiners if two of them are external and Medical councik of .

: India is Intimated whit the justification of such examination and the result |

i shall be published in such a case with the approva! of Medical council of
‘| India.

In the above clause 2 the sentence “and the result shall be

: published in such a case with the approval of Medical council of

, India” is substituted by the sentence "The result in such a case '
. shall be published with the approval of Medical Council of
India” in terms of Gazette Notification dated 20.1 0.2008.

3. An external examiner may be ordinarily been appointed for not more than
‘ three years consecutively. Thereafter he may be reappolntcd after an interval
| of two years.

| - The above clause 3 is substituted in terms of Gazelle
Notification dated 20.10.2008 and the same is as under:-

“An examiner' shall ordinarily be appointed for not more
G‘F& than two consecutive terms”.

4. Me internal examiner in a subjei:t shall not accept external gxaminership for a
college from which external examiner is appointed in his subject. 3

- § ~—The—same set-of examinersshall ordinarily be responsible for the written, .
practical or part of e_xamipatimm .

_The above clause 5 is deleted in terms of Gazéfﬁs
Notification dated 20.10.2008. = :
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